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Visil by Central Teams to Orrisa 10 assess damage caused by floods 
5814. SHRI ARJUN SETHI: Will 

the Minister of FINANCE be pleased 
to state: 

(a) the amount which the Central 
Teams (both 1st and 2nd) have recom-
mended to release in fa.our ct Or .,"3 
tor reconstruction and rehablhtabon 
works due to successive flocds havocs, 
e.specially in the District of Balasore 
and MayurbhanJ; and 

(b) the actual amount Government 
have released till now and the reaction 
of Government thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): (a) and (b). 
A Ceiling of Rs. 11.74 crores rncludrng 
Rs. 4.71 crores on account of floods 
in October in Balasore and MayurbhanJ 
has been recommended. by the two 
Central teams as qualrfyrng for C~n­
tral assistanc~. The recommen~atlOn 
has been accepted and communrc~ted 
to the Stale Government. An on 
account' release of Rs. 3 crorcs has 
heen made so far to the State Govern-
ment. Further assistance will be re-
leased on the basis of the progress of 
expenditure as against the approved 
ceilings. 

Recommendations of Tariff Commis-
sion on Man-made Fibres 

5815. SHRl RAGHUNANDAN LAL BHATIA: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether Government have taken 
any decision on the :ccommen.datlons 
of the Tariff CommIssIOn partlcularlv 
regarding man-made fibre; 

(b) if so, the salient features thereof 
and if not, the re"'O,'S for the delay; 
and 

(c) when the decision is likely to be 
taken? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMERCE 
(SHRl A. C. GEORGE): (a) to (c). 
The Tariff Commission submitted the 
following reports on man-made fibres 
in 1970:-

(i) Fair selling prices of man-made 
fibre/yarn-viscose staple fibre/filament 
yarn and acetate fibre/ yarn; 

(ii) Fair selling prices of man-made 
fibre/yarns-synthetic fibre and yam. 

Government have after careful con-
sideration taken decision on the recom-
me;lllations of the TariiI Comn':s,ion 
on its report on viscose staple fibre/ 
filament varn and acetate fibrc/varn 
and ha',e' referred it back to tile Tariff 
r.ommission for uodating the fair ,ell· 
ing price~ afi.~r taking i~to account the 
increases in the cost of raw material, wag.2S and lahour and changes in pat-
tern of oroduction which have taken 
place since the original costing period., 

In so far as the second report is con-
cerned the recommend"tions are still 
under the consideration of the Govern-
ment. Decision is likely to be taken 
very shortly. 

Snpply of Yam to Handlooms and 
Powerlooms 

5816. SHRI MADHU LIM AYE : 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether the textile commission 
has supplied fully the requirement 
(count-wise) of yarn of important hand-
100m and powerloom Centres in the 
count'1"; 

(b) if not, the short-fall between pre-
vious year's consumption and the sup-
plies madeava.ilable count-wise thi~ 
year to these Centres; 

(c) whether any ad-hoc allotment. 
were made to Uttar Pradesh and other 
States; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMERCE 
(SHRI A. C. GEORGE): (a) Bulk 
allotments of cotton yarn are made by 
the Textile Commissioner to the State 
Governments under the Yarn Control 
Scheme. Responsibilitv for further dis-
tribution among the - handloom and 
powerloom weavers is entrusted to State 
Governments. The allotments which 




